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sShri

.. . Northern Railway,
T Tilak Bridge, New Delhi.

central Administrative Tribunal
Principal Bench -

"aNew Gelni, dated this the Ath November, 2001

MR. S.R. ADTGE, VICE CHAIRMAN (A)
O

DR. A, VE AVHLLI MEMBER (J)

O.A, No. 216 of 2000
Krishan Kimar,
S/0 Shri Khushal Chand,
Storemaii,
Office of Dy. Chief Engineer (Const)/TKJ»

Kartar Singh, ' _
S/0 3hri Khushal Chand .. Applicants

v

|f[)

Fsus

%)

Union of India through
the General Manager,
Northerin Raiiway,

RBaroda House, New Delhi.

The Chief Administrative Officer (Const),
Northern Raillway, Rashmere Gate, :
Deini. .. Respondents

O.A. No. 224 of 2000

Brij Latl,
5/0 Shri Basanta Ram

5ing ‘
Chander Pal Singh T

Suraj Fail,
S/0 Shri Dawarika Prasad

Ramesh Chand Singh, PR
S/o Shiri Shiv Shanker Singh .. Applicants

Versus

Union of India through

Lhe General Manager,

Northnern Ra) TwWay,

Raroda House, MNew Leihi

The Chief Administrative Officer {(Const),

Northeirn Ra1?way, Kashmere Gate,

Delhi, .. Respondents
O.A, No, 235 of 2GQ0°

Banwari i.aj

ai,
S5/0 3hri Ram Chander




2
Raj Karan'81ngh, ‘ L
5/0 Shri Lakhpat Singh .. Applicants
Versus
;;ﬁﬁ }52;'UHion of India throuéh

© the General Manager,
T Northern Raiiway, ‘
-Baroda House, New Delhi.

‘r~..2;f'q' The Chief administrative uff1cer (Const),
o Northern Raiiway, Kashmere Gate, .
"I pelhi. o .. Respondents

O.A. No, 242 of 2000

s/shri | : .
C%. 0 " Prem Chaind, ' :
: < "3/5hri Hans Raj

. 2. Nathi Ram
. A

§/0 Shri Bala Ram : .. Applicants

‘jiwf  Union of India through
- ' the General Manager,
Northern Railway,
Baroda House, New Delhi.

2. The Chief Administrative Off1cer (Const),
- Northern Railway, Kashmere Gate,

Delhi. .. Resppndents

O.,A. No. 254 of 2000

Smt. Sujata VvVaid,

. W/0 .8hri Rattan Rumai '..:App1icant
Versus
‘Vii . union of India through '
b -

the Geneiral Manager,
Northern Railway,
Baroda House, New Delhi.

2. The Chief Administrative Officer (Const),
Northerin Raiiway, Kashmere Gate,
Delhi. .. Respondents

O0.A. No, 332 of 2000

Shri Mahipat 3Singh,

S/o Shri Kes ar Singh .. Applicant
Versus

:1. Union of India through

the General Manager,
Northern Railway,
Baroda House, New Delhi.

2. The Chief Adminis Officer (Const),
Northerin Railway, Kashmere Gate, o
belhi, .. Respondents

i




3. The Assistant Engineer,

0,A, No, 338 of 2000

Ja = R
Baleshwar Prasad . Appl;cantej-;
Versus

Union of India through
the General Manager,
Northern Railway,

e TY mvs b

Baroda House, New uclhi-

The Chief Administrative Officer (Const),
N< 2y ailway, Kashmere Gate, :
.. Respondents

é

ohrl hdnuhan Yadav, S
‘ /o ohrl Bumqr Yadav . +.Applicant : .

v

i inistrative Offlcer (Const),
Morthern Railway, hashmere Gate,

Northern Railway,

ORDER (Oral)

Heard both sides.

4

2. We are satisfied thatﬁﬁthe“ clalms of

'

. applicants in all these five O. As are fully 'covered'

by CAT, P.B. order dated 16.8. 2000 1n O A. g Nq.

1707/99 P.K. Gandhi & Others VS. Union of India &

Anr. Nothing has been shown to us to eatablnsh thati

the aforesaid order dated 16.8.2000 has bggn%quaahed,\

set aside, stayed or modified.




3. under the c¢ircumstances these O.As are
N i o
¢ disposedé in  terms of the. afor‘eea‘id: order' dated :

5.8.2000 ;. andft,he" be‘heﬁt.’""-’""‘_ From :hou’ld'

be extended .'feleeﬁﬁ' These

d1rect1ons shou1dAbe 1mplemented w:fh1n fhree months

from the date of Feceipt,ef a copy of thiis order. No

ts.

~

S0

&

4, Let a copy of Lhis order, he placed i
Yy 3
each case record.
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